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N’BLE MR. JUSTICE S. S. TIWARI, MEMBER (J)

Original Application No.764 OF 2007

(U/S 19, Administrative Tribunal Act, 1985)

A. Haldar, S/o Late T. D. Haldar.

K. Bhattacharya, S/o Shri S.N. Bhattacharya.
Javed Pravez Siddique, S/o Late R.H. Siddique.
R.K. Tripathi-III, S/o Shri R.N. Tripathi.

L.R. Shukla, S/o Shri Vishwanath.

V.K. Singh-II, S/o Late Sudama Singh.

Mohd. Hussain. S/o Shri Bali Mohammad.
Dhiraj Ram. S/o Late Mani Ram.

Satya Narain, S/o Kali Charan.

R.K. Srivastava-I, S/o Shri B.P. Srivastava.

]J.C. Nand Srivastava, S/o Late R.N. Srivastava.
A.N. Singh, S/o Shri R.D. Singh,

All are working as Senior Goods Guards grade Rs.5000-8000 and
performing duties of Passenger Guards grade Rs.5000-8000

under the Divisional Railway Manager, North Central Railway,
Allahabad.

............... Applicants
VERSUS

Union of India through the General Manager, North Central
Railway, Headquarters Office, Allahabad.

The General Manager, North Central Railway, Headquarters
Office, Allahabad.

5 &
P
{ry =
: s
nata [ =
T
m| ' e S et
i A
S ST T A,
g m L4 el s
=t St Caleent,
i 1 =
4 AT : e
BBt
T Rl gt
¢ i i
H, :: SR
i -
i T2
e ? EER i
by i Hih
f i = -
'.-I-':‘
el s
s
i

i [iadad .
o DA Bty sig noes gk =
s iy WL S Bd - ety




g e -

Advocates for the Applicant:- Shri S. Narain
Advocate for the Respondents:-  Shri Anil Dwivedi

ORDER

(DELIVERED BY HON’BLE MR. JUSTICE S. S. TIWARI, MEMBER (]))

Shri Shyamal Narain, is present for applicant and Shri Anil
Dwivedi, is present for respondents. The learned counsel for the
applicant thamlkfetly admitted before the Bench that this original
application has become infructuous by efflux of time. Accordingly, we

dismiss this original application as infructuous. No order as to costs.
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